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THEE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHR1 BRAJA MOHAN MOHANTY):
(a) and (b). The information is being
collected and will be laid on the Table
of ibe House as snon as recelved.

Construction of Houses for Head
Office of P.LI Calcuita

7967. SHRI SUSHIL BHATTACHAR-
YA. Will the Minister of COMMUNI~
CATIONS be pleased to state:

(a) whether Government are consi-
dering 1o build a house for the Head
Office of the Postal Life Insurance at
Calcuiia; and

(b) if so, when it will be materialis.
ed?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) There
is no office by the name ‘Head Office of
the Postal Life Insurance at Calcutta’.
The name of the Office is “Office of the
Director, Postal Life Insurance, Cal-
cutta.” There is, no proposal at present
for construction of departmental build-
ing to house the office of the Director
Postal Life Insurance at Caleutta,

(h) Does not arise.
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Establishment of National Peoples’
University

7964. SHRI R. R. BHOLE: Will the
Minister of EDUCATION AND SO-
CIAL WELFARE he pleased to state:

(a) whether a proposal o establish
a National Peoples’ Universily having
jurisdiction over the antire country wag
under consideration of the Central
Government;

(b) if so, the outcome thereof; and

(c) whether the question is likely to
be pursued now in view of the chang-
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.ed constitutional position of education
being in the Coencurrent List?

THE MINISTER OF EDUCATION
AND BOCIAL WELFARE (SHRI S. B.
CHAVAN): (a) to (c). Government

Thad considered a proposal for estab-
-Y'shment of a National Peopley’ Uni-
versity (Open University) during 1076-
77 but decided not to proceed with the
rsame. Government have not yet exa-
mined the matter in the context of the
changed constitutional position,

Development District Centres in Delhi

7970. SHRI SUBHASH YADAV:
Wil the Minisfer of WORKS AND
HOUSING be pleased to state:

(a) the particulars of the areas
selected in Delhi for the development
of District Centres:

(b) the details of development works
80 far done there; and

(¢) when the construction work is
proposed to be started there?

THE MINISTER OF PARLIAMEN-
"TARY AFFAIRS AND WORKS AND
‘HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) The Master Plan envis-
ages development of 15 District Cen-
tres in:

. Pusa Road

. Khyber Pass

. Shahdarg (North Bund area)

Loni Road (North Shahdara)

Dilshad (Shahdara)

South Shahdara

. Kalkaji

. Malviya Nagar

. 1100 acres scheme (south of Ring
Road)

. West Delhi, Ring Road, Najaf-
garh Road.

11. New Jail Area.

12. Nangloi area (South of Rohtak

Road).

13. Shakurbasti area

14. Wazirpur grea (Ring Road)

15. Shalimar Garden area.

(b) The DDA has reported that the
development work has been completed
in Nebru Place (Kalkaji) and Rajinder
Place (Pusa Road). The District Cen-
‘ters at Bhikaji Cama Plance (South of
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Ring Road); at West Delii at the in-
lerdection of Najafgarh Road and Ring
Road and in Bouth ghahdara are under
constructian. '

(c) The construction/development
activity is already in  progress in the
five District Cenires mentioned in re-
ply to part (b) above., Plans have
been finalised and are under process
for development of 5 more District
Centres and the DDA envisages that it
will take up the planning/designing of
the remaining 5 District Centres within
this year.

Objections from Orissa regarding com-
struction of second statege of Vamsa-
dhara Fraject

7971, SHRI P. ' RAJAGOPAL
NAIDU: Wil] the Minister of IRRI-
GATION be pleased to state:

(a) whether it is fact that Orissa
Government raiseg some objection re.
garding the construction of second
stage of Vamsadhara Project; and

the objections
Central Gov-

(b) if so, what are
and the reaction of the
ernment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI
Z R. ANSARI): (u) and (b). The
Government of Orissa had raised cer-
tain objections on the Project Report
of Vamsadhara Project Stage II pre-
pared by the Andhra Pradesh Govern-
ment, These related to increased ac-
quisition of land in Orissa required for
the project than that agreed to in the
Inter State meeting held in July, 61,
and algy excess utilisation of water by
Andhra Pradesh Government from the
Neeradi Barrage. These issues were
discussed by the two State Govern-
ments at a meeting held in Bhubnesh-
war in July, 1080 when Andhra Pra-
desh Government agreed to recast the
project report taking into account the
objections raiged by Orissa. Andhra
Pradesh Government have reported
that they propose to further modify the
Jproject in the lght of unprecedented
floods in Vamsadharg river in Septem-
ber, 1880, as suggested by Orissa after
holding further discussions, - with
Orissa,





